\232ITEM NO.7 1 COURT NO.4 SECTIONXIA
SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS
Petition(s) for Special Leave to Appeal (Civil) No(s).1 7808-17809/2005

(From the judgement and order dated 1 7/02/2005inANNo0.78/1994 & CMA
No.17581/2001of The HHGH COURTOFAPATHYDERABAD)

N.SRIHARI(D) TH.LR S . & ORS. Petitioner(s)
VERSUS
N.PRAKASH&ORS. Respondent(s)

(With prayer for interim relief and office report )
WITHSLP(C)NO.184810f2007

(With office report)
SLP(C)NO.24682-246830f2005
(With office report)
SLP(C)NO.26425-264260f2005
(With prayer for interim relief and office report)
SLP(C)NO.264290f2005

(With appln. for placing on record addl. information and office report)
SLP(C)N0.23029-23030/2007
(With office report)

(For final disposal)

Date: 28/01/2008 These Petitions were called on for hearing today.

CORAM:
HONBLEDr.JUSTICEARIJITPASAYAT
HONBLEMR.JUSTICEPSATHASIVAM

For Petitioner(s) Mr. B.Suyodhan, Adv.
Mr. Siddharth P atn ai k, adv.
Mr. G.Arun,Adv.
Mr.G.RamakrishnaPrasadAdv.

Mr. D.V.SHivaPrasadAdv.
Mr. P r a m od Dayal, Adv.
Mr. Nikunj Dayal, Adv.

Mr. P. S\ Mis hra, Sr. Adv.
Mr. Tathagat H.Vardh a n, adv.
Mr. Upendra Mishr a, Adv.
Mr. Ravi C.Prak ash, Adv.
Mr. Manu Shanker Mishra,Adv.

- 2.

Mr. Mukul Rohtagi, Sr. Adv.

Mr. K. R aghvendr ach agulu, Adv.
Mr. Sridhar Potar a j u, Adv.

Mr. D.Julius Riam a, Adv.

For Respondent(s) Mr. D.A.Dave, Sr. adv.
Mr.  Vishwan ath a n Shetty, Sr. Adv.
Mr. NirmalKumarBD L, Adv
Mr. S.Udaya Ku a m r Sagar, Adv.
Ms. Bina Madhavan,Adv.
Mr. Ra mes h Singh, Adv.
M/S. Lawyer'S  Knit & Co,Adv.

Mr.P.S.Narsimha, Adv.
Mr. Ananga Bhattach a rya,Adv.



Mr. Rohit Rao N., Adv.
Mr. Somir an Shar m a , Adv.
Mr. Ariba m Guneshwa r Shar m a ,Adv

UPON hearing counsel the Court made the following
ORDER

List the matterson29.01.2008.

(Shashi Sareen) (VirendraKumar)
Court Master Court Master



